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(h) A statement is laid On the 
Table of the House. [Placed in Lib-
rary. See No. LT-4572/65]. 

Flats for Lower Middle Groups 

318 {Shrl Yashpal Singh: 
. Shrl Mohammed Koya: 

Will the Minister of Work. and 
Rousing be pleased to state: 

(a) whether the Prime Minister 
had suggested while inaugurating the 
'Nirman Bhavan' that Government 
should themselves construct flats for 
lower middle groups; and 

(b) il so, the steps ~n to im-
plement the suggestion? 

The Minister of Work. and Housln&' 
(Shri Mehr Chand Khanna): (a) Yes. 

(t) The already sanctioned housing 
schemes at this Ministry I whiCh are 
being implemented by the State Gov-
enrillents Bnd Administrations of 
Union Territories, are primarily meant 
tor meeting the housing require-
ments of persons belonging (0 low 
and middle Income groups. Th, St,tc 
GO'lernments and Administrath:ms of 
Umun Territories or their designated 
agellcios are constructing houses, ten-
ements and flats and allotting :hem 
on rental and hire purchase basis to 
eligible persons. Particulars of I ~e 

Sch.mes are given in the Annual Re-
port 01 the Ministry fol' the ~ r 

1964-65, which was placed before 
Parliament in April 1965. Larger al-
locations fOr these schemes are ex-
pected to be made in the Fourth Plan 
to enable the State Governments :md 
Aaministrations to step up th" CO!l-
struction programme. 

AId India OOnsortlum 

r Shri Yashpal SIn&'h: 
317. J Shrl R. S. Pandey: 

") Shrt D. C. Sharma: 
L Shrlmatl Tarkeahwari Sinha: 

Will the Minister of Finance be 
pleased to .tate: 

(a) whether the Aid India Consor-
tium has taken any decision to meet 

the foreign exchange requirement. 
of the Fourth FiVe Year Plan of 

India; and 

(b) il so, the details thereof? 

The Minister of Finance (Shrl T. T. 
Krlshnamachari): (a ) No, Sir. 

(b) Does not arise. 

Rouse Mortpge Corporation 

r Shri D. C. Sharma: 
1 Shri Yashpal Slnrh: 

S18. ~ Shri R. S. Pandey: 
I Shrlmatl LBltml Bal: 
L Shrlmatl Savltrl Nigam: 

Will the Minister of Finance be 
pleased to state: 

(al whether a proposal to set up a 
House Mortgage Corporation i. under 
consideration; 

(b) it so, the detail. thereof; and 

(c) the stage at which the matter 
stands at present? 

The Minister of FInance (Shrl T. T. 
Krlohnamacharl): (a) to (cl. The 
Inatter is under consideration "out the 
(l.'!3:15 have Yet to be worked out. 

SatelUle Towns Around Delhi 

r Shri D. C. Sharma: 
319. ~ Shrl Yashpal Singh: 
L Shrl R, S. Pandey: 

Will the Minister of Realth be 
pleased to state: 

(al whether it has been decided to 
develop satellite towns like Farida-
bad, Shahdara and Gurgaon and not 
to locate any new offices in Delhi; 

(b) if so, whether any plan hal 
been chalked out in this regard; and 

(e) the steps raken to implement 
the same? 

The Minister of Health (Dr. SushUa 
Nayar): (a) to (e). The M'aster Plan 
for Delhi has recommended the plan-
ning and development 01 seven satel-
lite townships around Delhi at Ghazia-
bad, Faridabad, Gurgaon, Bah.dul" 
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garh, Narela, Loni and Ballabgarh 
simultaneously with the development 
of Delhi. The recommendations of the 
Master Plan for Delhi have been 
brought to the notice of the State 
Governments concerned viz. Uttar 
Pradesh and Punjab who are taking 
necessary action for preparing de-
tailed plans for the 'rung Towns' fall-
ing within their respective jurisdic-
tions. As regards location of offices in 
Delhi, no decision has been taken by 
the Government of India not to locate 
any new offices in Delhi. However, 
it is the present policy of the Gov-
ernment to locoate in Delhi only such 
,-,{ the offices as cannot function from 
outside Delhi without detriment to 
their administrative efficiency. More-
over, in view of the prevailing con-
gestion and scarcity of accommoda-
tion in Delhi, it has also been the 
poli cy of Government to shift such of 
the Government offices out of Delhi 
as can function from outside without 
detriment to their efficiency. 

It may also be stated that all ques-
tions of location of the Central Gov-
ernment Offices in Delhi or the shift-
ing of offices out of Delhi are decided 
by a Committee of the Cabinet on the 
recommendations of the AccO'mmoda-
tion Advisory Committee functioning 
under the Chairmanship of the Secre-
tary, Ministry of Works & Housing. 

Anti-sea Erosion Works in Kerala 

r Shri Warior: 
I Shri Vasudevan Nair: 

320 J 8hri Prabhat Kar: 
. 1 8hri Mohammed Koya: 

I Shri Onkar Lal Berwa: 
L Shri A. K. Gopalan: 

Will the Minister of Irrigation and 
P&wer be pleased to state: 

(a) whether the question of taking 
over the anti-sea erosion work in 
Kerala by the Centre has been con-
sidered; and 

(b) if so, the decision taken there-
on? 

The Minister of Irrigation all. 
Power (Dr. K. L. Bao): (a) and (b). 
Till now, anti-sea erosion works in 
Kerala have been executed by the 
State Government with loans sanc-
tioned by the Government of India. 
A change in the pattern of Central 
financial assistance for anti-sea ero-
sion works, during the Fourth Plan 
is, however, under the consideration 
of the Government of India. No 
final decision has yet been taken in 
the matter. 

utilisation of Manpower 

(Shri Shree Narayan Das: 
3%1 J Shri D. N. Tiwary: 

. 1 Shrimati Tarkeshwari Sinha: 
L Shri Baswant: 

Will the Minister of Planning be 
pleased to state: 

(a) whether any programme for 
utilisation of rural manpower during 
the next plan has been drawn up; 

(b) if so, the important features of 
the same; and 

(c) the suggestions made and con-
clusions reached at the Inter-State 
Conference which was held in New 
Delhi on the 14th April, 1965 to for-
mUlate guideline for the programme? 

The Minister of Planning (Shri 
B. R. Bhagat): (a) to (c). The Inter-
State Conference on Rural Manpower 
held from April 14 to 16, 1965, re-
commended that the Rural Manpower 
Programme should form an organic 
part of the Fourth Five Year Plan. 
The programme should be under-
taken in areas with considerable 
unemployment and under-employ-
ment, which should be identified. 
The Conference felt that these areas 
might cover 1500 to 2000 develop-
ment blocks. The Conference fur-
ther proposed that the programme 
should provide employment in the 
selected areas in terms of existing 
skills and should also endeavour to 
develop new skills in these areas. 




